6 ' BEFORE THE AJUDICATING AUTHORITY
~ (NATIONAL COMPANY LAW TRIBUNAL)
AHMEDABAD BENCH
AHMEDABAD

C.P. (I.B) No. 96/9/NCLT/AHM/2017

Coram:  Present: Hon'ble Mr. BIKKI RAVEENDRA BABU
- R ' "~ MEMBER JUDICIAL

Name of the Company: o Oasis Infrastructure Pvt Ltd
Wind World (India) Ltd.

Section of the Companies Act: - Section 9 of the Insolvency and Bankrugtcy
j . Code S - - .

S.NO. NAME (CAPITAL LETTERS) __ DESIGNATION __ REPRESENTATION SIGNATURE

1. AN'IP A. _ prnh\ PD‘/OCQE _ - {Zf/s Pou, -' /L. . Q/L\_,
2. 5098VuUaTA gwuun P ' OUOATR - PETTTLONGR -
ORDER

. Learned Advocate Mr. leen Trivedi with Learned Advocate Mr. Shashvata Shukla

i/b Learned Advocate Mr. Sharvil Majmudar present for Applicant/ Operatlonal
Creditor. Learned Advocate Mr Anip Gandhi present for Respondent.

Learned Advocate Mr. Amp Gandh1 filed Vakalatnama for Respondent

Appllcant filed memo seeking permission to withdraw enclosmg the consent terms
with liberty to file fresh apphcauon '

' | Apphcant 1S penmtted to w1thdraw CP(IB) 96/2017 W1th 11berty to file fresh _
application according to law.

Application is disposed of ac_cofdi_ngly

4& Mgl?/

IKKI RAVEENDRA BABU
MEMBER JUDICIAL

Dated this the 31st day of August, 2017.




